BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
0.A. No. 246 of 2020 (SZ)

Between
Tribunal on its own Suomoto based
On the news item in Dinamani Newspaper
Chennai edition Dt.02.11.2020” Vaiyavur
and Nathappettai Lakes: Will become a bird Sanctuary?

And

The Secretary to Government of Tamil Nadu
And 9 others ... Respondent(s)

STATUS REPORT FILED BY THE 9T™H RESPONDENT

M/s. HARIKRISHNAN R
J. JOSEPH SUNDAR
NIKHIL J

COUNSEL FOR THE 9TH RESPONDENT
9003801089






BEFORE THE HON’'BLE NATIONAL GREEN TRIBUNAL

Between

SOUTHERN ZONE AT CHENNAI
0.A. No. 246 of 2020 (SZ)

Tribunal on its own Suomoto based

On the news item in Dinamani Newspaper

Chennai edition Dt.02.11.2020” Vaiyavur

and Nathappettai Lakes: Will become a bird Sanctuary?

And
The Secretary to Government of Tamil Nadu
And 9 others ... Respondent(s)
INDEX
S.No. Description Pg. No.
Status Report filed by the 9th Respondent 1
2. Notice, tender and work order for the 9
Construction of Storm Water Drain with
Cover Slab at Manjal Neerodai Canal
3. Tender notice, work order and completion 15
report in Bio-mining phase-I of the Composit
yard
4. Tender notice, work order and notice on Bio- 21
mining phase-II of the Composit yard
5. Tender notice, Letter of acceptance and Work 31

order in the project to construct UGSS to
added areas and setup of new STP with SBR
technology

Dated at Chennai this the 3rd day of June 2025

NE AT

COUNSEL FOR THE 9™ RESPONDENT







BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI

O.A. No. 246 of 2020 (SZ)

Between

Tribunal on its own Suomoto based

On the news item in Dinamani Newspaper

Chennai edition Dt.02.11.2020” Vaiyavur

and Nathappettai Lakes: Will become a bird Sanctuary?

And

The Secretary to Government of Tamil Nadu,
And 9 others

... Respondent(s)

STATUS REPORT FILED BY THE 9TH RESPONDENT

I, S. Sasikala, aged 50 years, currently serving as Deputy Commissioner of
Tambaram Corporation, holding additional in charge of the post of Commissioner,
- Kancheepuram Corporation, having come down to Chennai temporariluy, do

hereby state and affirm as under:

1. T am the Deputy Commissioner of the Tambaram Corporation, and vide
order dated 26.05.2025 passed by the Director of Municipal Administration
in Roc.No. 675/2025/C1, I have been appointed as in-charge Commissioner
of Kancipuram Corporation and authorized to swear to this affidavit. I am
filing this interim status report from the records available in the office of
the Commissioner of Kancheépuram Corporatioﬂ.

2. I respectfully state that on 23.11.2020, the Hon’ble Tribunal was pleased to

initiate suo-moto motion registered as O.A. No. 246 of 2020, raising
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concerns over the Vaiyavur and Nathappettai lakes situated in the
Kanchipuram District. Vide order dated 23.11.2020, this Hon’ble Tribunal
was pleased to constitute a J oiht Action Committée consisting official‘s from
various departments to ascertain the possibilities of converting the
aforesaid lakes to Sanctuary and inquire into the allegations of
environmental degradation in and around the same. Along with the report
of the Joint Action Committee, an officer deputed by the erstwhile
Commissioner who was also a part of the committee, filed her report on
behalf of the 9th respondent’s office, on 10.02.2021. I crave the leave of this
Hon’ble Tribunal to read this interim status report as part and parcel of the
earlier report. Vide the present interim status report, the subsequent events
undertaken by the Kanchipuram Corporation towards compliance of this
Tribunal’s orders are set out.

. I state that for ease of reference, this report is bifurcated into three parts.
(A) Alleged inlet of sewage into the lake, (B) Alleged dumping of garbage
into Nathapettai lake, and (C) Upgradation of Sewage Treatment Plan
(STP).

A. Alleged inlet of sewage into the lake

. It is respectfully submitted that it was stated before this Hon’bleTribunal
as if the 9tk respondent has been permitting discharge of untreated effluent
into the Nathapettai lake, which alone falls within the jurisdiction of the 9th
respondent. Vaiyavur lake falls within the jurisdiction of Vaiyavur Village
Panchayat. It is submitted that while the lake is in the control of the Water

Resources Department (WRD), Government of Tamil Nadu, the canal
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léading to the lake ié alone in the control of this respondent. This canal is
referred as ‘Manjal Neerodai canal’ and about 5.883 km of the said canal is
alone within the juriédiction of this respbndent.

. It is submitted that the ‘Manjal Neerodai canal’ flows in the Kancheepuram
city‘ where the zero point in so far as the 9th respondent is concerned falls
under the Putheri village panchayat. Until 2023, the canal was bound by
Random Rubble Masonry walls on both sides. This paved way for occasional
discharge of effluents into the canal. However, to comply with the orders of
this Hon’ble Tribunal and with a measure to safeguard the lake, the
Kancheepuram corporation decided to reconstruct the canal by redeveloping
the same with concrete walls on both sides. It was also decided that the
canal bed be formed with a layer of concrete to enable smooth flow of water.
The Government of Tamil Nadu vide G.O. (Ms.) No. 27 dated 22.02.2023
has allocated Rs. 40 Crores for this project. Technical sanction for the
project was granted on 08.05.2023, following which Tenders were called for
on 27.06.2023 and the work order was issued on 30.10.2023 in favour of M/s.
ABBUNDU Interiors and Constructions Pvt Ltd, Chennai, to commence the
cohstruction of the prbject. It is submitted that out of 5.883 kilometers, only
2.65 kilometers is left for re-development. The project is expected to be
completed before September 2025. The photographs filed with the report
may be considered as the parf and parcel of this report.

. Itis submitted that as a measure to filter any garbage that is likely to choke
the flow of water to the lake, the corporation has decided to install

screens/nets at four junctures. These screens/nets not only act as a
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barricade to stop the garbage that is likely to hamper the flow of water but
also to help removing them effectively. It is submitted that a robust system
1s béing developed to en‘sure in no way, garbage of any sort 1s cérried via the
canal to the lake. As stated supra, the project is nearing completion with
only 2.65 kilometers is left and the project is expected to be completed
shortly. Once the walls are redeveloped, there is absolutely no possibility
that the canal can be contaminated.

B. Alleged dumping of garbage into Nathapettai lake

B.1 Setting up of Micro Composite Centre (MCC)/Onsite
Composite Centre (OCC)

The factual position is so far as the allegation that the corporation has been
dumping garbage into the Nathapettai lake is clarified as under:

. It is submitted that since the formation of Kancheepuram town, the area
surrounding the lake was 1dentified the only viable option for the composite
yard. Up until 2019-20, the garbage collected in Kancheepuram town was,
after segregation, stored in the area around the Nathapettai lake. However,
during 2020, as many as 13 Micro Composite Centre (MCC) and 4 Onsite
Composting Centre (OCC) was setup in Kancheepuram to handle the
everyday waste, both dry and wet. On an avefage, Kancheepuram produces
approximately 100MT of waste out of which wet waste, dry waste and
construction and debris waste would be 46MT, 42 MT and 2MT respectively.
The remaining 10MT would be from bulk waste generators. To handle the
wet waste, the following MCC and OCC were setup and have been fully

functional since 2020. By virtue of processing in these units, no waste has
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been transported to area around the Nathapettai Lake, which was used to

store waste earlier.

Micro Composite Centre Onsite Composite Centre

(MCC) (OCC)

Nathapettai -A Saravatheerthakarai OCC

Nathapettai -B Viilakadikovil Street OCC

Nathapettai- C Chetti Street OCC

Vellaikulam Perasiriyarnagar OCC

Sevilimedu

Rajaji Market

Vallar Nagar

NG Palace

Kallukulam

Sengunthar Nagar

Thiruveedhipalam

Vaiyaoor

Anandhapettai

B.2 Bio-Mining in Nathapettai LLake Area

. It is submitted that apart from the waste that are sent to the MCC/OCC as
set up above, certain waste known as inert waste which cannot be recycled

were sent to an area near Nathapettai Lake. Apart from setting up of
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MCC/OCC, the Kancheepuram Corporation had also begun to revamp the
dump site through bio-mining to recover the land at compost yard.
Accordingly ﬁde G.O. (Ms.) No.. 36, Municipal Adrﬁinistration and Wéter
Supply Department dated 22.02.2019, the administrative sanction has been
accorded by the Government of Tamil Nadu at an estimated cost of Rs. 6.99
crores and in continuation, the technical sanction has been accorded by the
Chief Engineer vide Roc. No. 19281/2016/DO1, dated 06.03.2019 to revamp

the dump site by removing the legacy waste from the compost yard. The
process of Bio-Mining was undertaken in two phases. The work order dated
01.07.2019 was issued in favour of P. Vijayaragunathan and the first phase
was completed on 09.01.2025 and a quantity of 1,06,437 M3 of waste was
removed from the site. After inspection, Anna University had issued a
completion report in May 2023 on the first phase. The technical sanction for
the second phase was accorded on 15.12.2022 and work order was issued on
06.03.2023. The second phase concluded on 06.02.2025 and a quantity of
23490 MT waste was removed from the site.

9. As seen above, the corporation in order to clear the waste in and around
Nathapettai léke has undertakeﬁ bio-mining with the guidance of expérts
from Anna University and has completed both the phases successfully. As
on date, the area surrounding Nathapettai Lake has bare minimal waste on
the ground level, which ‘is also being removed shortly.

C. Upgradation of Sewage Treatment Plant (STP)

10.It is submitted that there are as many as 51 wards in the city of

Kancheepuram. Out of these, 33 of which was planned with a robust
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ﬁnderground sewage system. Over time, 18 more wards were added for
which the sewage were cleared through septic tanker lorries. The sewage
ti"eatment plant (STP) existing since 1974 proved ineffective owing to the
Increase in population. To overcome this, during the period 2023-24, the
corporation had decided to lay underground sewerage system for the newly
added 18 wards. A proposal to construct a 36 ML capacity Sewage
Treatment Plant (STP) was approved vide G.O. (Ms.) 71, Municipal
Administration and Water Supply Department dated 20.05.2024. Tender
was open from 20.03.2024 and Work Order was issued on 26.09.2024 in
favour of M/s Saravana Engineering and Infratech Pvt. Ltd. and M/s VVV
Construction Pvt. Ltd. This project is likely to be completed in two years.
Likewise, upgradation of Sewage Treatment Plant from Waste Stabilization
Pond (WSP& to Sequencing Batch Reactor (SBR) Technology is underway
through this project. Upon completion of this work, the treatment of sewage
water in the Kancheepuram region would be effective and robust.

11.1 respectfully submit that apart from the aforesaid measures, to keep
continuous check on water contamination, the Corporation has set up an
Online Continuous Effluent Monitoring Systems (OCEMS) facility in the
Nathapettai STP in accordance with the TNPCB norms and mandate. It is
an online system through which the TNPCB can continuously check and
monitor the standard and quality of the effluent that is released from the

" STP. Upon completion of this project, any possibility of untreated effluent °

flowing into Nathapettai lake could be completely prevented.
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121 réspectfully state that the above stated work orders, and projects were
implemented to ensure smooth flow of water into the Nathapettai Lake and
to .ensure that no uﬁtreated sewage ié released to the iake. The 9th
respondent has ensured that the orders of the Tribunal are strictly complied
with and has undertaken all effective steps to reduce water contamination,
and garbage dumping.

13.For all the aforesaid reasons, it is prayed that this Tribunal may be pleased

to take on record this interim status report and thereby render justice.

KANCHEEPURAM
Solemnly Affirmed at Madras e
On the 3rd day of June 2025 ' ¥
ubsi|z|
And signed her name in my presence ADVOCATE

No.129, cup Giondam
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9A
TRANSLATION

Municipal Administration and Water Supply Department
Kancheepuram City Municipal Corporation
Infrastructure and Basic Facilities Project 2022-23
Manjal Neerodai Canal Improvement Project

Kancheepuram Municipal Corporation is consisting of
51 wards in an area of 36.14 sq km. As per the 2011 census,
its population is 2,32,816. The current population is
2,76,360. Since this is a temple city, people from outside
districts, outside states and from foreign countries visit this
city. Since this city is also involved in silk development,
approximately 30,000 people visiting daily.

The manjal neerodai canal is located in the heart of
Kancheepuram city. The above canal starts in the Putheri
panchayat area near the boundaries of the city municipal
corporation and travels for a length of about 5.883 km
through the city and reach the Natthappettai lake. During
rainy season, rainwater from entire parts of the city flows
through the above canal and reaches the Natthappettai Lake.
Steps are being taken to construct concrete walls on both
banks of the Manalneerodi Canal and install barrier nets and

purifiers to remove waste soil, garbage, etc.
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This work has been received under the Infrastructure
and Basic Facilities Scheme 2022-23 vide Government Order
No. 27, dated 22.02.2023. A total sum of Rs. 40.00 crore has
been provided as full government subsidy for the above work.
The technical sanction for this was requested on 08.05.2023,
tender was called on 27.06.2023 and the work order was
issued on 30.10.2023. In the above work, rainwater drainage
works have been started in Putheri, Natthappettai,
Thirukkalimedu and Anandapettai areas and the
construction of compound walls is progress. So far, Rs. 13.80
crore has been paid as bill amount. Out of the total length of
5.883 KM of the above canal, 3.23 km has been completed so
far. This is to inform that steps are underway to complete

this canal before the upcoming rainy season.

Sd/-
Commissioner
Kancheepuram City Municipal Corporation
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TRANSLATION
R.C. No. 2891/2022/E1 Date : 09.05.2023

Kancheepuram City Municipal Corporation
Notice Inviting Tender

Sealed tenders are invited from eligible contractors for
the work to be undertaken under Infrastructure and Basic
Facilities Project 2022-23 in Kancheepuram City Municipal
Corporation by the Commissioner or his authorized
representative up to Friday, 09.06.2023 evening 3.00 p.m.
The tenders received will be opened on 09.06.2023 evening at
3.30 p.m in the presence of the contractors who are present.

Further, the tender forms for the works can be
downloaded free of cost from the government website
http:/ /tntenders.gov.in till Friday, 09.06.2023 evening 3.00
p.m. The éompleted tender forms should be submitted
through E-Submission on the government website
http:// tntenders.gov.in by using E-Token / Digital Signature
Card till Friday the 09.06.2023 3.00 PM. The Earnest Money
Deposit (E.M.D) to be obtained by way of bank Demand Draft
and the same to be scanned and submitted along with the
tender form. Further, the original bank demand draft towards

payment of Earnest Money Deposit to submitted either in



11B

person or by post on the tender date prior to submission of
the tender form. Tenders forms without enclosing appropriate
bank draft or receipt towards payment of earnest money
deposit will not be accepted. If the date of receipt of tenders is
unexpectedly declared a government holiday, the tenders will
be opened on the next working day. If any information is
required, the same can be enquired and obtained during

working hours of office days.

Sl. [ Name of the | Estimiate | Minimum Cost of | Earnest Contract
N work - Rs. | Qualifications | tender | Money Period
0 (crores) of Contractor | form - | Deposit -
Rs. Rs.

1 Construction | 40.00 Class -1 15,600 | 40,00,000 | 12

of Storm Months

Water Drain

With Cover

Slab at

Manjal

Neer

Channel

Conditions

01 | The contractors should complete the work within the

specified time frame.
02 | The contractors must sign all pages of the tender

schedule when submitting their tender form. Unsigned

tender forms will be rejected.
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03

Any tender received without the earnest money deposit

will be rejected.

04

The price rate should be clearly mentioned both in

numbers and words.

05

Quality certificates for construction materials used in the
work must be obtained from a government testing
laboratory or government-approved technical colleges and

submitted to the Municipal Engineer.

06

A register is maintained in respect of particulars of class
of all contractors. On that basis, contractors should
submit tender form only for works within their eligibility.
Further, in case of submitting tender for works that
exceed the eligibility criteria, the tender will be rejected

without any prior notice.

City Municipal Corporation office Sd/- Commissioner
Kanchepuram Kanchepuram
Date : 09.05.2023 City Municipal Corporation

To

Corporation registered contractors
Copy:
The Respected Mayor’s : For information
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The Respected Deputy Mayor : For information

The Council of Members, Kancheepuram Council

The Municipal Engineer / The Manager, Kancheepuram City
Municipal Corporation

The Commissioner’s Desk

The Cashier / Notice Board
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Work Order

From: To:

Thiru.M. Senthil Murugan.M.Com, M/S. ABBUNDU Interiors and

Commissioner, Construtions Pvt Ltd,,

Kancheepuram Corporation., New No. 22, Old No. 78, First Floor,
2" Main Road, Gandhi Nagar,

Kancheepuram.
_ Adyar, Chennai-600020.

Roc. No.2891/2022/E1, Dated. 30.10.2023

Sir,
Sub:- | & A Scheme 2022-23 - Kancheepuram Corporation
Construction of Storm Water Drain With Cover Slab at Manjal

Neer Channel — Est. Rs. 40.00 Crores issuing of notice to

proceed with the work-Regarding.
1.1 & A Scheme 2022-23 Tender Notice Ref Roc N0.2891/2022/E1

Dated.09.05.2023.

2. Your Tender Date. 27.06.2023.
3. This office letter Even No. 12790/2022/E1, Date. 17.10.2023

4. Your Negotiation Letter Dated. 04.07.2023, 10.07.2023, 19.07.2023,
04.10.2023 & 13.10.2023. )

5. Letter of Acceptance.25.10.2023.
6. Your Letter Dated. 26.10.2023.

ook Aok ok

Ref:-

Pursuant to your furnishing the requisite Security Deposit as stipulated in [TB
clause 28.4 and signing of the contract agreement in [TB clause 31 agreement for the
work of “Construction of Storm Water Drain With Cover Slab at Manjal Neer
Channel” [File Roc No0-2891-2022-E1] @ a (Bid price Price + GST 18%) of
Rs. 40,07,96,000/- (Fourty crores Seven lakhs Ninety six Thousand only), you are hereby
instructed to proceed with the execution of the said works in accordance with the contract
terms and conditions. The Contract Period is 12 months from the date of issue of work
order.

You are hereby instructed to proceed with the execution of the above said work in
accordance with the conditions stipulated as per the agreement. Your attention is drawn

to the following specific conditions for strict compliance:

Contract Period: The Contract period is for 12 months from the date of issue of
Work Order to the successful contractor. ’
Payment Schedule: Part or Complete Payment will be made by the Corporation
Commissioner based on the outturn of satisfactory completion of work in the
previous month and value of work executed shall be determined, based on the
~measurements and check measurements by the Engineer in the M.Book.

3. Milestones and Liquidated Damages: The work will have two milestones. are:

a. Minimum one third of the value of work should be completed by the end of

the I°** month, and
b. Work should be completed in all respects by the end of the month.

If tr:ere is defag!t_in meeting either or both these deadlines, Liquidated damages @

0.1% of the unfinished value of work (in relation to the two Mmilestones) will be levied

per day till their completion.

4. Machinefies: Th_e bidder should own or lease Machine mixer and tie up with a
Reafy ‘MIX plant:n respect of the SWD. The Ready Mix shall be delivered at the
work site at 120° C. The detailed list of Machineries as detailed in the Tender
document shall be made available at the work site.

2,

1.
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D S
Il retain @ sum equivalent to 5% of the V. k¥~
m each payment dué to the Contractor. Ot~
ue of completion certificate for the work
while the balance 2.5% will be retained
SWD Works). The retained 2.5% will
uring no liability in connection with

5. Retention Money: The Municipal sha
of the each bill as retention money fro
of the 5% of the retention amount, on iss
2.5% will be released to the Contractor,
during defect liability period (2 years for the
be released by the Commissioner after ens
work executed.

ure quality of the work, Third party checks

t by the Third party

t and rectified.

6. Thirq Party.lnspection: In order to ens
fnd inspections will be taken up. Any defects pointed ou
nspections shall be attended by the Contractor at his own €0S

~l

F - sy . -

C;ﬁ:lrggtlegt Zra_cuces :If it is found any time during the tender process, award of
cerfit s g _?rlrr:g the contract period, that the Contractor has furnished false
oIt o7 f: al (tj ? Contrac_tor, in the judgment of the Employer has engaged in
exeEing theucgni?;c?r?r?ncgs in competing for, getting the contract or in the
Braceadinigs will bia initi:ateg_ ontract will be summarily terminated and Criminal

8. Terminati
- a:gfs;r?ogf(;h; C(:r?trad': If the work is not completed even 45 days after the
onths period), the contract is liable for summary cancellation

8. D iabili i
efect Liability Period: The defect liability period is 2 years.
10. Any di i
y disputes arises should be settled within the Kancheepuram District
ic

jurisdiction.
h o Pl
u&&; @@m)
Cofhmissione®® ':‘/’3

Kancheepuram Corporation

Copy to Commr. Table. ' &/

c 2 E
opy to Municipal Engineer, Kancheepuram Corporation w- 20 2.
2,0¢ G 20 4%

Copy to Assistant Executi i
utive E i :
Copy to File. ngineer/Assistant Engineer, Kancheepuram Corporation

d
&



KANCHEEPURAM CITY MUNICIPAL CORPORATION

DIVERTING THE MANJAL NEER CHANNEL SEWERAGE TO STP
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TRANSLATION
R.C. No. 5599/2018/E1 Municipal Office

Kancheepuram
Date : 08.03.2019

Notice Inviting Tender

Sealed tenders are invited in duplicate from eligible
contractors for the work to be undertaken within the
jurisdiction of Kachepuram  Municipality by  the
Commissioner or his authorized representative. The tender
forms for the works can be downloaded free of cost from the
government website http://tntenders.gov.in till Thursday,
11.04.2019 evening 3.00 p.m. The completed tender forms
can be submitted through E-Submission on the government
website http://tntenders.gov.in by using E-Token / Digital

Signature Card

Sl. | Name of the | Estimiate | Earnest Last date | Date and

N work - Rs. | Money and  time | time of
W (Lakhs) Deposit - | for tender
Rs. submission | opening
of tender

1 [.Swachh Bharat | 699.00 6,99,000 | 12.04.2019 | 12.04.2019
Mission (SBM) evening ti.. | evening ti..
2018-19" 3.00 p.m. 3.30 p.m.
Removal of

Legacy Waste
dumped in At
the Nattapettai
Fertilizer = Plant
Complex through
Bio mining
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process
2 Re-tender-II, 485.00 4,85,000 | 12.04.2019 | 12.04.2019
TUFIDCO FUND evening ti.. | evening ti..

.00 p.m. ' JL,
In Kanchepuram D R R

Municipality
work of carrying
out house pipe

connection
(internal
plumbing) for
14000
beneficiaries who
have not

connected water
pipe to their

house
City Municipal Corporation office Sd/- Commissioner
Kanchepuram Kanchepuram

Date : 08.03.2019 City Municipal Corporation
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Work Order
From , v To \ [
Thiru.K. Manendran, B.E.. Thiru.P. Vijayaragunathan,
Municipal Engineer & MNo.13A, Selai Ramasamy Street,
Commissioner (I/c}, Kancheepuram.
Kancheepuram Municipality,
Kancheepuram.

o057
Roc. No.5599/2018/E1, Date.z5-06:2015

Sub:- “Swachh Bharat Mission (SBM) 2018-19" - “Removal of Legacy Waste
dumped in Thirukkalimedu dumping yard through Bio rnining process-
issuing of notice to proceed with the work-Regarding.

Ref:-  1.Your Tender dated.12.04.2019.
2. Municipal Council Resoiution No. 66 | dated. 28 .06 2019
3. Letter of Acceptance dated.28.06.2019
3. Your Agreement dated ¢1..472019

AR &

Pursuant to your furnishing the requisite Securily Deposit as stipulated in T8 clause
28.4 and signing of the contract agreemént in |TB clause 31 agreement for the work of “Removal of
Lecacy waste dumpzd in Thirukkalimedu dumping yard tarough Bio Mining Process under Swachh
Bharat Mission (SBM) 2018-19 [File No-5599/2018/E1] @ a Bid Price of Rs.6,80,53,258/- (Rupees
six crores eighty lakhs fifty three thousand two hundred and fifty eight only), you ars hereby
instructed to proceed with the execution of the said works in accordance with the contract terms

and conditions. The Contract Period is 12 months from the date of issue of work order.

You are hereby instrucicd to proceed with the execution of the above said work in

accerdance with the conditions stipulated as per the agreement. Your aftention is drawn to the

following specific conditions for strict compli'ance: '

1. Contract Period: The Contract gericd is for 12 months from the date of issue of Work
Order to the successful contractor.

2. Payment Schedule: Part or Complete Payment will be made every month by e
Corporation Commissioner based on the outturn of salislactory completion of work in the
previous month and value of work executed sha!! be delermined, based on the
measurements and check measurements by the Engineer i the M. Book.

3. Milestones and Liquidated Damages: The work will have two milestenes

4. Minimum one third of the value of work should be completed by the end of the 335 day



10.

Copy to

e i oo

F

Work .sh ;
ould )
be Completed in ay respects by the end of the 12

lf | " month.
there is default in meetin

the unfinisheg value of wo

9 either or both these deadtines, Liquidated damages & 0 1%
rk (in relation to the two mi i ar day tll therr
completion. - { two milestenes) will be levied p Y

of
(URS}

State Qualj :
. lity Monitors: In order 1o ensure quality of the work. Third party checks and
INspectio + .
i) pections by the State Quality Monitors will be taken up. Any defects pointed out by the
ate i : o
Quality monitors shall be attended by the Contracicr at his own cost and rectified.

Fra . o s .
udulent Practices :if it is found any time curing the tender process, award of contract.

or during the contract period, that the Contractor has furnished faise certificate or if the

'Contractor. in the judgment of the Employer has engaged i corrupt or fraudulent praclices

I competing for, getting the contract or in the executing the Contract, the Contract will b
summaerily terminated and Criminal Proceedings will be irtiated

Termination of the Contract: If the work is not completed even 365 days alter the contract
period (12 monthis pencd), ihie contract 13 nabic ror summary cancellation.

Defect Liability Period: The defect hiability pericd is 1 yzar for the above work.

Safety Gear and Safety devices: No persons should be allowed to work without the
Protective gear and Safety devices.

e Engineer, Kancheepuram Municipality,
ASStishr“han /g Work Inspector, Kancheepuram Municipality.
iy icipal Engineer, Kancheeplram Municigality. -
gg::m%sioner, Kancheepuram Mun\C|pahtY'.

Re”

L 30 § N,
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CENTRE FOR ENVIRONMERTAL STUDIE

\\‘1‘)
n\{.'
) ANNA UI‘«IVERSITY CHENNAI-25. -
"
Off: +91-44-2235 9009/ 901C
o T T Fax: +91-44-2235 4717
ﬁ:s}lil#nn @hotmail.com/
fa)) torcesau@gmail.com
Dr. S. KAWMANI, B.E., M.E., Ph.D. |
_Profcs3( - & Dzrcctor
e e e ‘k
\ /3 Lr No.0039/ DIR/CES/ Kancheepuram Mun:cipalit{?
1, AN
g/ X"
KA
0 To "

The Comenissizcner,
Annai indica Sandni Salai,
Kancheeparam Municipality,
Kancheepuram — 631 502.

Sir/Madam,
Sub: CES- Consultancy—-PMC-

—~ Kancheepurarn
Municipality — Bio Mining proj=ct for removing legacy wastz at Nathapettai
dumpsite"- Progress Report Il - Rea.

“Sclid VWaste Management

Ref.  Your letter No.5599/2018/E1 dated 02.12.2019.

With reference to the above, pleasc find enclosed 3 copies of Biomining Progress

report — Il on “Solid Waste Management System — Biomining of Legacy waste in Nathape:iat

Dumpsite of Kancheepuram' Municipality”. The soft copy of the report was released on 15

May 2021 and please find attached the hardcapy of the same. Kindly acknowledge the recaipt

Thanking you.
Yours faitniully.

DIRECTOR-CES

3 Director
' S et E S Anna Univarsin
Encl; Report — 3 Nos. i R Chennai - 600 025
For s s tn Srameme
4 SV TIC WD Lid Qe ¢ "‘_a"r

- - ) P
For Remrarks

%’u@w‘* |
e J"‘[ Nor‘?& ' h‘.'&i:o.'{r.zr,

\Z‘L\ g“” AT
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From:- ‘ | o

Er. To:- ST |

Chl:f?lr]umavalavan,ME MBA., The Commissioner,

= ngineer, Kancheepuram City Municipal
irectorate: of Municipal Adminlstration, - Corporation,

Chennai — ~600028,

Roc.No.18281/2016/D01, Dated:09.01.2025,

Sir,
Sub: Kancheepuram City Munlclpa[ Corporation -SBM Grant-2018-19 - Solld Waste
Management —Revampmg of Dump site throtigh Blo Mining to recover the fand
at Cornpost yard —Work Completed—Complern Report - approval accorded—
Regardlng
Ref: |1. G:0.(Ms) No.36 Municipal Administration and Water Supply (MA—IV)
‘Department, Dated: 22.02.2019.
2.- Proceedings of the Chief Engineer,Roc:No:18281/2016/D01,
Dated: 106.03.2019.(ER .No: 964/2018-19).
‘3 The Commissioner, Kancheepuram City Mun]clpal Corporation,
Lr. No 5599/2018/E1 Dated: 18.09.2024.
4, Completion report received from the Anna university, Chennai on MaV 2023.
-10:- -10:- -:0:-
1h the reference 1% cited, thie administrative sanction has been accorded by the

Government, for-the work of “Revamping of Dump site through Bio Mining to recover the
land at Compost yard in Kancheepuram City Municipal Corporation” at an estimated cost
of Rsf69,9,'00 Lakhs under SBM Grant-2018-19 and in cont'ihuat'ion,' the Technical sanct_ion
Has been accorded by the Chief Engineer, /o, CMA vide in the reference 2" cited. In the
reference 3" cited, the Commissioner, Kancheepuram City Municipal Corporation, has
submitted the Completion Report:for approval.

The Completion report, Completion stége photos, copy of the work order, copy
of the Agreement deed, Completion teport received from the Anna university, Chennai
vide in the reference 51 cited, submitted along with the Completion Report has been
~ verified with original documents & final abstract of the Original M. Baok. The Executive
Engineer, 'Ka'nchéepuram'CIty Municipal Corporation has Test checked more than 30%
- value of work. i ‘
Bk The total value of work done for the following work Was, worked out with'in the
i 'bmate amount as: per the table given below. Hence, the Compfetlon Report furnished
f-":"f;by the-fC mimi "4}5|o'ne'r, Kancheepuram Clty Munlcnpal Corporatuon, Is here by approved with

| "foliowmg éond:tlon



Encl: Completion report

- (ISR Amount . dopex
NG ‘Name of Work (Rs..‘ih (in Rupees)
ey (Without GST
Lakhs) 12%)
Revamping of Dump site through Bio Mining to
1, re__cove—(‘ the : '."‘-‘.“d -. at _‘c__ompos_t__. yard in| 9900 5,96,83,175/-
‘Kancheepuram City Municipal Corporation.
Conditions: ‘ :

1 The EMD and additional security deposit should be paid to the contractor only:
after: the work. payment vouchers ‘and M. books are audited by the local fund/AG

audit department.

2. The Commissioner and Municipal Engineer concerned are responsible for in the
event of any kind of audit objections arising LF/AG audit for this work.

S/d-Er.S. Thirumavalavan
‘Chief Engineetr.

//Forwarded by Order//

-

S EoaAVINE
Assistant Executive Engineer:

W/\qo ;
AR

.5 0/0 the DMA, Chennai-28
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From To
Thiru.P. Ponniah, I.A.S, ; The Directo-, ;
Director of Municipal Administration, Information & Public Relations,
lIrban Administrative Building Campus St. George ~ort, Chennai-9
(_hennai-28.

Roc. No. 19009/2022/SBM Dated: 16 .12.2022
Sir,

Sub: Advertisement - Directorate of Municipal Administration
- Invitation for inviting Tender for the Bioc - Mining
works sanctioned under Swachh Bharat Mission
(Urban) 2.0 for the year 2022-23 - tc be published in
News pa'befs- requested - Regarding. )

HEE X

| enclose herewith a notice for inviting Tender for the 07 Bio -
‘g works sanctioned to Municipalities/corporations under Swachh
Itharat Mission (Urban) 2.0 in the 07 ULBs for the year 2022-23

| request you to publish the same in one English Daily (All Editions in
‘v date) and One Tamil Daily (All editions in state). The size of the
~I-erhisement should not exceed 50 sg.cm.

i anclosure: As above a,{/‘

’ 5 \ IV7'./
Director of Municipal Administration

\\-'
A T;,'X \)\1':
g ‘e\ #

-
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Government of Tamil Nadu
Municipal Administration and Water Supply Department - 5
Directorate of Municipal Administration, Chennai-28. |
Tel: 044-29864447

Notice for Inviting Tender (NIT)
(Roc.No. 19009/2022/SBM1, Date: 16 .12.2022)

|enders are invited from the eligible bidders for 07 rumbers of Bio - Mining

warks in 04 Municipalities and 03 Corporations in Tamilnadu, under Swachh |

Bharat Mission (Urban) 2.0 :

e Minimum value of a single work is Rs. 207.00 Lakhs and the Maximum
e of a single work is Rs. 750.00Lakhs

i1, details of the tender shall be obtained from web portal:

wr.intenders.gov.in
.- londer document shall be downloaded from22.12.2022 from the portal

- In.tenders.gov.in

i) meeting will be on 30.12.2022 at 11.00 AM by concerned -

- wapality / Corporation
1,4t date for downloading the tender document and the last date for

L.iding / submission of filled up tender document is up to 3.00pm on

2023

.cived tenders will be opened at 3.30pm on 23.01.2023 at the ofﬁce;

|
red Municipalities. i
ne of each works and the details of earnest money deposit and the |

.- «riteria are given in the concern work tender cocument.

|

|

Director of Mumcnpal Administration, |
Chennai-28. |

@/W

Director of Municipal Adm\}znstratlon

\ .1\/'

4)

& \(/\\)
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TRANSLATION

Government of Tamil Nadu
Municipal Administration and Water Supply Department
Directorate of Municipal Administration, Chennai-28.
Tel: 044-29864447
Notice for Inviting Tender (NIT)
(R. C. No. 19009/2022/SBM1, Date: 16.12.2022)

Tenders are invited from the eligible bidders for 07
numbers of Bio Mining works in 04 Municipalities and 03
Corporations in Tamil Nadu, under Swachh Bharat Mission
(Urban) 2.0 2022 - 2023 mission.

1. Minimum value of a single work is Rs. 207.00 Lakhs and
the Maximum value of a single work is Rs. 750.00Lakhs

2. Details of the tender shall be obtained from web portal:
ww.tntenders.gov.in

3. Tender document can be downloaded from22.12.2022 from
the portal www.tn.tenders.gov.in

4. Pre bid meeting will be held on 30.12.2022 at 11.00 AM by
concerned Municipality/ Corporation

5. Last date for downloading the tender document and the
last date foruploading / submission of filled up tender

document is up to 3.00pm on 17023
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6. Tenders received will be opened at 3.30pm on 23.01.2023
at the office concerned Municipalities.

7. The value of each works and the details of earnest money
deposit and the criteria are given in the concerned work

tender document.

Director of Municipal Administration,
Chennai-28.



PR Work Order
From:
To:
G. Kan
Commig;r; M.A, B.Ed,, Thiru.P.Vijayaragunathan,
el ner, No.13A,Selai Ramasamy Streel
Cheepuram Corporation, - ) illai i
ey Pillaiyarpalayam,
puram. Kancheepuram.

S; Roc.No.6030/2022/E1, Dated.06.03.2023
ir,
Sub:-  “Swatch Bharath Mission (U) 2.0 — 2022-23" — “Removal of Additional

Quantification of Legacy Waste Dumped in the Nathapettai Compost
Yard"- Estimate Cost Rs.207.00 Lakhs - issuing of notice to proceed

with the work - Regarding.

Ref:-  1.Your Tender dated on 23.01.2023.
2. Mayor Anticipation Dated.01.03.2023.

3. Letter of Acceptance.03.03.2023.

Hexers

Pursuant to your furnishing the requisite Security Deposit as stipulated in ITB clause 28.4
and signing of the contract agreement in ITB clause 31 agreement for the work of “Removal of
Additional Quantification of Legacy Waste Dumped in the Nathapettai Compost Yard” @ a
(Bid price Price + GST 12%) of Rupees. 1,83,92,670/- (One crore eighty three lakhs ninety two
thousand six hundred and seventy only]. you are hereby instructed to proceed with the execution
of the said works in accordance wilh the contract terms and conditions. The Contract Period is 12

months from the date of issue of work order.

You are hereby inslructed to proceed with the execution of the above said work in
accordance with the conditions stipulated as per the agreement. Your attention is drawn to the

following specific conditions for strict compliance:
Contract Period: The Contract period i1s for 12 months from the date of issue of Work
Order to the successful contractor.

1.

Payment Schedule: Part or Complete Payment will be made every month by the
Corporation Commissioner based on the outturn of satisfactory completion of work in the
previous month and value of work executed shall be determined, based on the
measuremenis and check measurements by the City Engineer in the M.Book

3. Milestones and Liquidated Damages: The work will have two milestones

the following milestones have to be met

a. Minimum one third of the value of work should be completed by the end of the 4"
. month, and o .
b. Work should be completed in all respects by the end of the 12" month.

If there. is defaulf in meeting either or both these deadlines, Liquidated damages @ 0.1% of
the unfinished value of work (in relation to the two milestones) will be levied per day till their

completion.

Machineries: The bidder should own or lease detailed list of Machineries as Getaliad i1
the Tender document shall be made avallable at the work site.

4

T
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on shall retain a sum equivalent to 5% of the value © L

{ due to the Contractor. Out of the 5% .+
rificate for the work

5. Retention Money: The Corporati
the each bill as retention money from each paymen
of the retention amount, on issue of completion ce

released to the Contractor, while the balance 2.5% wi
period.

State Quality Monitors: In order to ensure quality of the work, Third party checks and
inspections by the State Quality Monitors will be taken up. Any defects pointed out by the
State Quality monitors shall be attended by the Contractor at his own cost and rectified.

2.5% Wil.&
Il be retained during defect liduility

Fraudulent Practices :If it is found any time during the tender process, award of

7.
contract, or during the contract period, that the Contractor has furnished false certificate
or if the Contractor, in the judgment of the Employer has engaged in corrupt or fraudulent
practices in competing for, getting the contract or in the execuling the Contract, the
Contract will be summarily terminated and Criminal Proceedings will be initiated.

Termination of the Contract: If the work is not completed even 365 days after the
contract period (12 months period), the contract is liable for summary cancellation.

Defect Liability Period: The defect liability period is 1 year for the above work.

Safety gear and safety devices: No persons should be allowed to walk without the

10.
protection gear and safety device. ' D
p I
. :E % g
(iom issioner,

Kancheepuram Corporation

Copy to City Engineer, Kancheepuram Corporation if" w
Copy to Assistant Engineer / Draftsman / Work Inspector. ob- 3%

Kancheepuram Corporation
Copy to Commissioner, Kancheepuram Corporation
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Municipal Administration and Water Supply Department

From ‘ To

Thiru.G.Kannan, M.A.B.Ed.. The Director,

Commissioner, Centre for Environmental Studies,

Kancheepuram Corporation, Anna University,

Kancheepuram. Guindy, Chennai - 600 025.
Roc.N0.5599/2018/E1, Date.12.04.2023.

Sir.

Solid Waste Management — Kancheepuram Corporation — Removal
of the legacy waste (29358 cum) Through Bio mining process to
reclaim of existing dump yard located at Nathapettai Village in
Kancheepuram Corporation — Project Approved — Appointment of
project management consultant to — Ascertain the Garbage quantity

Sub:

Consent request — Regarding.

The Director, Centre for Environmental Studies, Anna University.
Guindy, Chennai Letter No.0387/DIR/CES/Kancheepuram
Corporation/2022-23, Dated.01.03.2023.

Ref:

| wish to inform that based on the Bio-Mining Project prepared by the Corporation for
removal of the legacy waste dumped on the Nathapettai Compost yard (29358 Cum) through

Bio-mining process on Design, Build, Own and Operate (DBOQO) concept in Kancheepuram
Corporation.
Further, | wish to inform that above certain condition during the implementation of the

project and engagement of project Management Consultant is one among the above
conditions. The Kancheepuram Corporation has proposed to get the consent of the Director.

Centre for Environmental Studies, Anna University, Guindy, Chennai-25 for appointing as

Project Management Consultant.
In the letter 1*' cited. the huge quantity of fresh waste his dumped and is accumulated
site. Now, fresh waste over the biomining area is cleared and demarcated the biomining

area. heap is formed by using earth moving machineries and also proposal has been

submitled to the government for seeking administrative sanction for setting up a trommel by

the Corporation for sorting and disposing of the dumped the fresh waste. It is informed thal

within a period of two months, all the garbage accumulated will be cleared.
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I, therefore, request your good office to kindly offer your consent for appointing you as
Project Management Consultant for ascertaining the exisling quantily of legacy waste. During
Bio-mining process a clearance certificale to the quantity of legacy waste treated, removed in
a periodical manner three times till the entire quantum of Legacy waste to dispose to
ascertamn legacy waste the quantity for implemienting the Bio-Mining project in

Kancheepuram Corporation and also requested to inform the consultancy fee for the same.

O 'g'\;) v
" X Comimigsioner,
¥ B KancheepuraI}f\‘.orporation

S

12 .4 .“909/3
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29A
TRANSLATION

Kancheepuram City Municipal Corporation
Public Health
Solid Waste Management Report

Kancheepuram City Municipal Corporation’s area is
36.14 square kilometres. It has 51 wards and 74887 families.
As per the 2022 census, its population is 2,84,571. The daily
generation of solid waste in Kancheepuram City Corporation
is 100 metric tons. Individual general is 352 grams. 13 micro-
fertilizer processing centres have been established with a
handling capacity of 2 to 5 metric tons each. The waste is
segregated into wet and dry waste at 4 micro-fertilizer
processing centres with a capacity of 5 metric tons each at
Natthappettai Seeilimedu and 4 MCCs with a capacity of 2 ro
3 metric tons each at Rajaji Market Kallukulam, Vallalar
Nagar, and Vellai Kulam. Daily 49 metric ton of wet waste
and 51 metric tons of dry waste are collected. This includes
1.5% building demolition waste. Wet waste is handled at 4
MCCs with a capacity of 5 MT at Nathappettai, Sevilimedu
and 4 micro-fertilizer processing centres with a capacity of 2
to 3 MT at Rajaji Market, Kallukulam, Vallalar Nagar.

Vellaikulam. The total primary collection of the BOV vehicle is
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94. AT-present only 83 BOV vehicles are operational. Out of
the total number of 54 LCV vehicles, 32 are operational and 6
tipper trucks are operational. 35 metric ton of dry waste can
be recycled. 18.5 metric tons of non-recyclable is 18.5 met
ton. are stored at resource recovery centres in 4 locations.
Hazardous 0.25 metric tons of waste, biomedical waste,
secret and other 0.01. Recyclable waste is collected in full
and handled by recycling vendors at a common price. The
amount collected is distributed to the sanitation workers.
Non-recyclable and other recyclable waste collected and sent
daily to the Ultratech Cement Plant for recycling. E-waste up
to 0.25 metric tons is handed over for processing to a
company approved by the Pollution Control Board.

A bio-methanization and power generation plant has
been established at the fertilizer plant in Natthappettai. The
capacity of the plant is 5 metric tons. Home composting -
Kancheepuram City Municipal Corporation is making steady
progress towards encouraging home composting with active
involvement of citizens. IEC activities ar¢ being carried out to

promote home composting among families. This encourages
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them to process the wet waste they generate. Bio-mining area
of 26.5 acres (107259 m?2) in Kancheepuram Corporation was
rectified through the bio-mining process and the main target
of removal of the hereditary wastes in the Natthapattai

fertilizer depot through bio-mining has been completed.
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31A

TRANSLATION
R.C. No. 9328/2023/E1 Date : 18.10.2023

Kancheepuram City Municipal Corporation
Notice Inviting Tender

Sealed tenders are invited from eligible contractors for
the work to be undertaken under TNCRUDP 2023 - 24 in
Kancheepuram City Municipal Corporation by the
Commissioner or his authorized representative up to
Tuesday, 28.11.2023 evening 3.00 p.m. The tenders received
will be opened on 28.11.2023 evening at 3.30 p.m in the
presence of the contractors who are present.

The tender forms for the works can be downloaded free
of cost from the government website http://tntenders.gov.in
till Tuesday, 28.11.2023 evening 3.00 p.m. The completed
tender forms can be submitted through E-Submission on the
government website http://tntenders.gov.in by using E-
Token / Digital Signature Card till Friday the 28.11.2023
3.00 PM.

Further, the Earnest Money Deposit (E.M.D) will be
obtained online only within the specified time. Tenders

submitted through electronically in two-cover system will only
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be accepted. Along with tender form, copy for payment of

earnest money deposit, copies of eligibility proof and other

copies of required documents to be uploaded.

If the date of receipt of tenders is unexpectedly declared

a government holiday, the tenders will be opened on the next

working day. If any information is required, the same can be

enquired and obtained during working hours of office days.

Sl. | Name of the |Estimiate | Minimum Earnest Contract
N work - Rs. | Qualifications | Money Period
o (crores) of Contractor | Deposit -

Rs.

1 Underground 254.00 Class -1 25,40,000 | 12
Sewerage Months
Scheme in
Kanchepuram
City Municipal
Corporation
area in omitted
area and newly
connected area

Conditions

01| The contractors should complete the work within the
specified time frame.

02 | Any tender received without the earnest money deposit
will be rejected.

03 | The price rate should be clearly mentioned both in
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numbers and words.

04

Quality certificates for being carried out the work to be |-
obtained from a government testing laboratory or
government-approved  institutions  through  Anna

University and submitted to the Municipal Engineer.

05

A register is maintained in respect of particulars of class
of all contractors. On that basis, contractors should
submit tender form only for works within their eligibility.
Further, in case of submitting tender for works that
exceed the eligibility criteria, the tender will be rejected

without any prior notice.

06

A third-party certificate for work carried to be obtained
from the government technical colleges designated by the
government and bill amount will be paid based on its

measurement.

07

Appropriate insurance should have been paid for

workmen working.

08

Documents required for eligibility to be enclosed and
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uploaded in the tender form uploaded in website

City Municipal Corporation office Sd /- Commissioner
Kanchepuram Kanchepuram

Date : 18.10.2023 City Municipal Corporation
To

Corporation registered contractors

Copy:

The Respected Mayor’s : For information

The Respected Deputy Mayor : For information

The Zonal Committee / President - Establishment
Committee, Members, Kanchepuram Council

Council of Members, Kanchepuram Council

The City Municipal Corporation Engineer / The Assistant
Executive Engineer / Manager, Kancheepuram City
Municipal Corporation

The Commissioner’s Desk

The Cashier / Notice Board
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TRANSLATION
R.C. No. 9328/2023/E1 Date : 19.12.2023

Kancheepuram City Municipal Corporation
Notice

Due to administrative reasons, tender to be held on
20.12.2023 has been extended to 28.12.2023 with regard to
implementation of the underground sewerage project (Phase-
I) under the TNCRUDP 2023-24 at an estimated cost of Rs.
254.00 crores in the omitted area and newly joined areas of
Kancheepuram City Municipal Corporation

Sd/-
Commissioner

Kanchepuram
City Municipal Corporation






From:

V. Navindran, M.Sc.,
Commissioner,
Karicheepuram Corporation,
Kancheepuram.

1)

2)

3%

Letter of Acceptance

To:

Joint venture of M/s. Saravana Engineering
Works and M/s VVV Construction Pvt. Ltd,
No.671/9A1,0pp to Transport Nagar,
Dindigul-Madurai NH Road, A,

Vellodu Village, Dindigul — 624 303

Roc. No.9328/2023/E1, Dated. 12.08.2024

Sub:- TNCRUDP - 2023-24 - Kancheepuram Corporation — Designing,
constructing, erection and commissioning, start up and performance
run for 6 months followed by 10 years of O & M of 36 MLD capacity
sewage treatment plant (STP) with selected modern technology in
Kanchipuram City Municipal Corporation in Kanchipuram District
in Tamil Nadu on Design, Build, Operate and Transfer (DBOT)
Basis — Est Rs. 68.25 Crores - Issue of Letter of Acceptance —

Regarding.
Ref:- 1. G.O. No. 94, Municipal Administration and Water supply Department

Dated 12.07.2023.
2. Proceedings of the Chief Engineer Roc No. 18481/2023/DO1,

Dated. 16.10.2023.
3. This Office Tender Notice Ref Roc. N0.9328/2023/E1,

Dated.19.02.2024.

4." This Office Tender Date. 20.03.2024.

5. Price Bid Opened on 01.03.2024.

6. This office letter Even No. 9328/2023/E1, Date. 11.06.2024,
19.06.2024, 24.06.2024 & 26.07.2024.

7. Your Negotiation Letter Dated. 15.06.2024, 21.06.2024, 24.06.2024&

01.08.2024
8. Proceeding s of the Chief Engineer O/o DMA, Chennai vide Roc

No. 18481/2023/DO1, Dated. 01.08.2024.

* Kk kK

This is to notify you that your bid dated for execution of the Designing, constructing,
erection and commissioning, start up and performance run for 6 months followed
by 10 years of O & M of 36 MLD capacity sewage treatment plant (STP) with
selected modern technology in Kanchipuram City Municipal Corporation in
Kanchipuram District in Tamil Nadu on Design, Build, Operate and Transfer
(DBOT) Basis and contract price of Part I Construction Cost of Rs. 64,52.41,771
(Rupees Sixty four Crores Fifty Two Lakhs Forty One Thousand Seven Hundred and
Seventy One Only) and Part II Operation and Maintenance cost of Rs.28,49,89,622/-
(Rupees Twenty Eight Crores Forty Nine Lakhs Eighty Nine Thousand Six Hundred
and Twenty Two Only) Totally Rs. 93,02,31,393/- (Rupees Ninety Three Crores Two
Lakhs Thirty One Thousand Three Hundred Ninety Three Only) as corrected and
modified in accordance with the instruction of bidders is hereby accepted.

It is hereby instructed to furnish security deposit for an amount equivalent to 2% of the
contract value within 15 days from the receipt of this letter of Acceptance. In terms.of
clause 34 of the tender document the security deposit should be valid beyond 30 days
from the date of Completion Period as per the terms and condition of the contract

period.
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3} W is hereby instrucied (o exeeute an agreement for fulfiliment of the contract in a
Re. 100/~ Judicial Stamp Paper, If Seourity deposit and the agreement not submitted
within 15 davs. vour tender s liable for cancellation and EMD forfeited without notice.

4) 1t is informed that this iz only the Letter of Acceptance of your bid: Formal work order
for the work will be {suied on remiting the 2% security deposit and execution of

Comm’.@? :)

Katcheepuram Corporation

S \kd o™
Copy to City Engineer, Kancheepuram Corporation
Copy to Assistant Exceutive Engineer, Kancheepuram Corporation
Copy to Assistant Engineer, Kancheepuram Corporation
Copy to Commissioner Table,

agreement.
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From:

M. Senthil Murugan.M.Com,
Commissioner,
Kancheepuram Corporation,

Letter of\?céptanco
| g "‘ “,,l

To:
Joint venture of M/s. Saravana

Engineering Works and
M/s VVV Construction Pwt, Ltd,

Kancheepuram. . No.671/9A1,0pp to Transport Nagar,

Dindigul-Madurai NH Road, A, Vellody
Village, Dindigul — 624 303

1

Roc. N0.9328/2023/E1, Dated.28.02.2024

Sub:-  TNCRUDP - 2023-24 — Kancheepuram Corporation — Providing
Underground System to Added Areas of Kancheepuram City
Municipal Corporation Phase-I and O & M for 5 Years — Issue

of Letter of Acceptance — Regarding.

Ref:- 1. G.O. No. 94, Municipal Administration and Water supply
Department Dated 12.07.2023.
2. Proceedings of the Chief Engineer Roc No. 18481/2023/D0O1,

Dated. 16.10.2023.

3. This Office Tender Notice Ref Roc. No.9328/2023/E1,
Dated.18.10.2023.

4. This Office Tender Date. 28.12.2023.

9. Price Bid Opened on 01.02.2024.

6. This office letter Even No. 9328/2023/E1, Date. 02.02.2024,
13.02.2024, 20.02.2024 & 22.02.2024.

7. Your Negotiation Letter Dated. 13.02.2024, 20.02.2024,
21.02.2024 & 23.02.2024

8. Revised Technical Sanction proceeding s of the Chief
Engineer O/o DMA, Chennai vide Roc No. 18481/2023/D0O1,
Dated. 20.02.2024.

Fkdkkd

This is to notify you that your bid dated for execution of the Providing
Underground System to Added Areas of Kanchee[')uram City Municipal
Corporation Phase-l and O & M for 5 Years and contract price of Part |
Construction cost of Rs. 241,61,21,728 (Rupees Two Hundred Forty One
Crores Sixty One Lakhs Twenty one Thousand Seven Hundred and Twenty
Eight Only) and Part | Operation and Maintenance cost of
Rs.12,84,41,161.02/- (Rupees Twelve Crores Eighty Four Lakhs Forty One
Thousand One Hundred Sixty One and Two Paise Only) Totally Rs
254,45,62,889.02¢(Rupees Two Fifty Four Crores Forty Five Lakhs Sixty Two
Thousands Eighty Hundred Eighty Nine and Two Paise Only) as corrected and
modified in accordance with the instruction of bidders is hereby accepted.

Itis hereby instructed to furnish security deposit for an amount equivalent to 2%
of the contract value within 15 days from the receipt of this letter of Acceptance.
In _terms of clause 34 of the tender document the security deposit should be
vah‘d beyond 30 days from the date of completion of Operation and
Maintenance Period as per the terms and condition of the contract period.



3) ltis hereby instructed to execute an agreement for fulfiiment of the contract ina
Rs. 100/~ Judicial Stamp Paper. If Security deposit and the agreement not
submitted within 15 days, your tender is liable for cancellation and EMD
forfeited without notice. :

4) |t is informed that this is only the Letter of Acceptance of your bid. Formal work
order for the work will be issued on remitting the 2% security deposit and

execution of agreement. M
- 872y

Commlsswner
&o‘» Kancheepuram Corporation
A

Copy to City Engineer, Kancheepuram Corporation

Copy to Assistant Executive Engineer, Kancheepuram Corporation -
Copy to Assistant Engineer, Kancheepuram Corporation

Copy to Commissioner Table.



N NOTICE TO PROCEED Witk
N THE WORK

From:- To:-

V. Navindran., M.Sc., M/s. Saravang Engincering 4n
Commissioner, _ Infratee g

City Municipal Corporation, " PV, Lid ang Y

Construction Pvi. Ld,
No.67 l/9/\l,0pp to Transport Nagar,

Dindigul-Madurai NH Road, A, Vellody
Village, Dindigul - 624 303

Kancheepuram.

N %g@%

ir.

Sub:- Kancheepuram Corporation — TNCRUDP - 2023-24 _ Providing
Underground System to Added Areas and O & M for S Years
(Phase-I) in Kancheepuram City Municipal Corporation - World
Bank Assisted TNCRUDP - [ssye of Notice to Proceed with work -
Regarding.

Ref- 1. G.o. (MS) No. 71. Municipal Administration and Water Supply

(MA2) Department, Dated: 20.05.2024.
2. Proceeding of the Chief Engineer O/o DMA, Chennai Roc.

No. 18484/2023/DO1, Dated. 20.02.2024

Technical Bid Opened on 28.12.2024

Price Bid Opened on: 24.01.2024. }

Letter of Acceptance Issued on: 28.02.2024.

S

Bank Guarantee for performance security submitted by Joint venture

of M/s. Saravana Engineering Works and M/s VVV Construction

Pvt. Ltd on 15.03.2024
7. This Office Council Resolution No. 14, Dated. 03.09.2024

Ak ok Kk k

With reference to the I* Cited above Administrative Sanction has been accorded for
Providing Underground System to Added Arcas and O & M for 5 Years (Phase-I) ‘in
Kancheepuram City Municipal Corporaticn. The Technical 'Sanction. l-las been a)ccord:'d for
Prov.iding Underground Syslcm to Added Arcas and O & M for 5 Years (Phase-l) in

. saoAmd e "
Kancheepuram City Municipal Corporation vide 2™ cited above.
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For the above work, the tender was received on 07.03.2024 and letter of acceptance ...3
issued to L1 Bidder Joint venture of M/s. Saravana Engineering and Infratech Pvt. Ltd and
MJs VVV Construction Pvt. Ltd, on 28.02.2024 vide reference 5" cited above. The Joint venture
of Ms..Saravana Engineering and Infratech Pvt. Ltd and M/s VVV Construction Pvt. Ltd, has
submitted“tl;: Bank Guarantee for performance security amount of 5% of Contract price Part-I
Construction Cost of Rs. 241,61,21,728/- (Rupees Two Hundred and Forty one Crore Six One
Lakhs Twenty One Thousand Seven Hundred and Twenty Eight Only) and Part II Operation and
Maintenance cost of Rs.12,84,41,161/- (Rupees Twelve Crores Eighty Four Lakhs Forty One
Thousand One Hundred Sixty One Only) Totally Rs. 254,45,62.889/- (Rupees Two Fifty Four
Crores Forty Five Lakhs Sixty Two Thousands Eighty Hundred Eighty Nine Only) Vibe Bank
Guarantee No. 0023724IPG000017 (for Rs. 5,08,91.260/-) for valid up to 31.10.2028 (Indian

Bank, Dindigul) vide reference 6™ cited above.

Now, as per IT Clause 34 time for access to the site 30 days you are hereby instructed to

proceed with the execution of the above work in accordance with the contract documents.

Kancheepuram Corporation
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NOTICF
<E TO PRoCEED WITH THE WORK

From:-

V. Navendhiran,, M Se.. o

Commissioner, M/s. Saravana Enginecring and

City Mumupal Corporation Infratech Pvt. Ltd and M/s VVV

Kancheepuram. ‘ Construction Pvt. Ltd,
No.671/9A1,0pp to Transport Nagar,
Dindigul-Madurai NH Road, A, Vellodu
Village, Dindigul — 624 303

Sir Roc. No.9328/2023/E 1, Dated. 26.09.2024

Sub:- Kancheepuram Corporation — TNCRUDP - 2023-24 — Designing,
constructing, crection and commissioning, start up and
performance run for 6 months followed by 10 years of O & M of 36
MLD capacity sewage treatment plant (STP) with selected modern
technology and Design, Build, Operate and Transfer (DBOT) Basis
(Phase-II) at Nathapettai in Kanchipuram City Municipal
Corporation — World Bank Assisted TNCRUDP — [ssue of Notice to

Proceed with work - Regarding.

Ref:- 1. G.O.(MS) No. 71. Municipal Administration and Water Supply
(MA2) Department, Dated: 20.05.2024.
2. Proceeding of the Chief Engineer O/o DMA, Chennai Roc.
No. 18484/2023/D01, Dated. 16.10.2023
3. This Office Tender Notice Ref Roc. N0.9328/2023/E1,
Dated.19.02.2024.
This Office Tender Date. 20.03.2024.
Technical Bid Opened on 17.05.2024.
Price Bid Opened on 31.05.2024.
Letter of Acceptance [ssued on 09.09.2024.
Bank Guarantee for performance security submitted by Joint venture
of M/s.Saravana Englnecrmg and Infratech Pvt., Ltd ,and M/s VVV
Construction Pvt. Ltd on 23.09.2024

9. This Office Counc‘ll Resolution No.80, Dated. 03.09.2024

L L ™

® N v

With reference to the 1¥ Cited above Administrative Sanction has been accorded for
Designing, constructing, erection and CommiSSiO“iﬂg, Start up and performance run for 6 months
followed by 10 years of O & M of 36 MLD Capacity Sewage treatment plant (STP) with selected
modern technology and Design, Build, OPerate 4 Transfer (DBOT) Basis (Phase-1I) at
Nathapettai in Kanchipuram City Municipl COFPOrallon The Technical Sanction has been

on
accorded for Designing, constructing, erection and COmmissioning start up and performance run
2



Lo
for 6 months followeg by 10 years of O & M of 36 MLD capacity sewage treatment plant (STP)

chnology and Design, Build, Operate and Transfer (DBOT) Basis
(Phase- -11) at Nathapettaj in Kanchipu

with selected modern te

. . nd _: e.
ram City Municipal Corporation vide 2™ cited above

cceptance was
For the above work, the tender was received on 20.03.2024 and letter of a p

issued to L] Bidder Joint ventyre of M/s. Saravana- Engineering and Infratech Pv.t. Ltd and
M/s VVV Construction Pvt. Ltd, on 09.09.2024 vide reference 7" cited above. The Joint venl:re
of M/s. Saravana Engmeering and Infratech Pvt. Ltd and M/s VVV Construction Pvt. Lfd, f:
submitted the Bank Guarantee for performance security amount of 2.50% of Contract ::::nths
Designing, constructing, erection and commissioning, start up and performance x:n fvo;h g
followed by 10 years of O & M of 36 MLD capacity sewage treatment plant (ST' ) ;Phase-”) p
modern technology and Design, Build, Operate and Transfer (DBOT) BaﬁS(;j .
Nathapettai in Kanchipuram City Municipal Corporation cost of Rs. 1,86,0“1,53 - . Cuamri
Zighty Six Lakhs Four Thousand Six Hundred and Thirty Only).Vide Ban é
Cror;;:;?gzpijzszaoom (for Rs. 1,86,04.630/-) for valid up to 23.04.2027 (KARUR VYSYA
No. . 1,86,
ide reference 8" cited above.
BANK::)tl?j[;,erl)lfg:iii:jime for access to the site 30 days you are hereby instructed to

i i nts.
I tion of the above work in accordance with the contract docume
ith the executi
proceed wi

Kancheepuram Corporation

vo\ 5@(""“
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ANEROBIC POND IN WASTE STABLIZATION METHOD

MATURATION POND IN WASTE STABLIZATION METHOD







TREATED WATER OUTLET PIPE LINE TO OCEMS
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ONLINE CONTINUOUS EFFLUENT MONITORING SYSTEM
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PROPOSED SEWAGE TREATMENT PLANT IN SBR TECHNOLOGY AS
36 MLD

10
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, SOUTHERN ZONE AT CHENNAI

0O.A. No. 246 of 2020 (SZ)

Between
Tribunal on its own Suomoto based
On the news item in Dinamani Newspaper
Chennai edition Dt.02.11.2020” Vaiyavur
and Nathappettai Lakes: Will become a bird
Sanctuary?

And

The Secretary to Government of Tamil
Nadu and 9 others

STATUS REPORT FILED BY THE 9TH
RESPONDENT

M/s. HARIKRISHNAN R
J. JOSEPH SUNDAR
NIKHIL J

COUNSEL FOR THE 9TH RESPONDENT
9003801089





